
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, 

SOUTHERN ZONE, CHENNAI 

O.A.NO.236 OF 2024 (SZ) 
BETWEEN: 

Suo moto proceedings initiated 
Based on news item titled "Over 
2000 Citizens oppose felling of 
33000 trees for Bengaluru 
Subur~an ~ailway Project Report" 
appearing 1n the Hindustan Times 
dated 11.06.2024 

AND: 

Bruhat Bengaluru Mahanagara Palike And Others 

PETITIONER 

RESPONDENTS 

INDEX TO THE TYPSET FILED BY THE 1st RESPONDENT 

I SI.No j DESCRIPTION -- \ Pg.No. \ 1. _ __ Report/ Response Filed By The 1st Resp:...:o:.:n..:...:d=-..:e~n..:...:t=---_---1.\ ___ l _-_l_O __ _ 
Certified that the above documents are the true copies of the original. 

Dated at Chennai on this the 23rd day of .. January 2025 

Counsel for the 1st Respondent 
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T.V. SEKAR (MS/ 143/80) 
COUNSEL FOR THE 18T RESPONDENT 
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